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Destruction of im ported Edible O il 
at Bom bay

3124. S H R I N IH A R  L A S K A R  : W ill 
the M inister o f H E A L T H  A N D  F A M IL Y  
W E L F A R E  be pleased to state:

(a) whether hundreds of tons of im por-
ted edible oil pot destroyed at Bom bay in 
the European Express ship due to defective 
storage as reported in the ‘Hindustan* 
daily dated n t h  A ug., 1977;

(b) if  so, the details thereof; and

(c) the quantity and the value o f the 
edible oil that got destroyed ?

T H E  M IN IS T E R  O F  S T A T E  IN  T H E  
M I N IS T R Y  O F  H E A L T H  A N D  F A -
M I L Y  W E L F A R E  (SH R I J A G D A M B I 
P R A S A D  Y A D A V ) : (a) Governm ent’s 
attention has been drawn to the news 
item  which appeared in “ Hindustan”  
on the n t h  August, 1977 but it is not 
correct that the edible oil was destroyed 
at Bom bay port due to defective storage. 
Some tins containing the oil were dam aged 
in transit due to rough weather and the 
contents thereof becam e defective.

(b) T h e ship, “ European Express’ * car-
ried R B D  palmolein in 15*5 kg. tins. 
In  transit the containers were dam aged 
due to rough seas. 1676 dam aged tins 
w ere segregated on arrival.

(c) T h e quantity involved on account 
o f dam aged tins is approxim ately 27 
tonnes and its approxim ate value is Rs. 
1*88 lakhs.
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Issue of Life Insurance Policies to Coal 
Mines Workers, Dhanbad

3126. SH R I A . K . R O Y : W ill the M inis-
ter o f P A R L IA M E N T A R Y  A F F A IR S  
A N D  L A B O U R  be pleased to state:

(a) whether the Commissioner, Coal 
M ines Provident Fund, D hanbad has 
paid the first Premium amount of 225 
accepted proposals and the Policies issued 
by the L .I.C . of India Jam shedpur to the 
colliery workers under the Coal Mines 
Provident Fund Scheme, 1965;

(b) i f  not, the reason for such long 
delay; and

(c) action taken or proposed to be taken 
against the officials responsible for this 
failure ?

T H E  M IN IS T E R  O F  S T A T E  IN  T H E  
M I N IS T R Y  O F  L A B O U R  A N D  P A R -
L IA M E N T A R Y  A F F A IR S  (D R . R A M  
K R I P A L  S IN H A ): (a) A ccording to the 
information furnished by the Goal Mines 
Provident Fund authorities, no accepted 
proposal by the L .I .C . o f India in respect 
o f  colliery workers is pending for payment 
o f  first premium in the Jam shedpur 
Division.

(b) and (c): Question does not arise.




